
2337 VAISAKHA 17, 1890 (SAKAl m. 
aa;i Majsheje, Mates and T. K.. Chopra, 
Eqinoerma Assistant. The total amount 
of embezzlement is Rs. 481.28. 

(b) aad (c). The Special Police Esta-
bUshment bas completed tbe iovestigatiou 
apin!lt Sarva Shri G. N. P. Gupta Sanwcr-
mal, Hari Singh and Majgbeje and bas 
recommended to tbe project authorities for 
initiatin, departmental proceedings apinst 
these persons. Necessary action is being 
taken in the m3lter. The cases against 
Shri Chopra are still under iovesti,atlon by 
tbe Special Police Establlsbment. 

Bean to CoHee Beard Employees 

*1695. SHRI NAMBIAR : 
SHRI C. K. CHAKRAPANI : 

Will the Minister of COMMERCE be 
pleased to refer to tbe reply ,iven to 
Unstarred questioo No. 1210 on tbe 20th 
February, 1968 and stale: 

(a) whether Government have since 
coosidered the question of payina bonus 
to the employees of the Cotree Board under 
the Bonus Act; 

(b) if so, the decision taken tbereon ; 
and 

(c) if not, when the decision is likely 
to be taken and the reasons for tbe delay? 

THE DEPUTY MINISTER 1"1 THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI); (a) and (b). 
The question of admissibility or bonus 
payments to the employees of the Cotree 
Board uuder the IInnns Act, 1965 is still 
under consideration of the Government. 

(c) The legal implications of the ques-
tion, which are or a complex nature, are 
being examined. It is expectod that a 
decision wlll be taken sbortly. 
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*1697. SHRI SHEO NARAIN: Will 
the Minister of COMMERCE be pleased to 
state: 

(a) whether the orders for export of 
scrap have considerably declined as a 
result of the cut in the cash assistance by 
Government on scrap exports from 10 per 
cent to 5 per cent in September, 1967 ; 

(b) wbether the Icrap trade ba. 
requested Government to enbance the assit-
tance to IS per cent; and 

(c) ifso, the step. Government propose 
to take to avoid a steep rail in the foreip 
ClIcban,e earnings from scrap export. ? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH): (a) Contrac-
ling for export of ferrous scrap has 
declined in recent months. This is owillg 
to reduced consumption of scrap in Japan 
as Japanese steel makin, industry is 
switching over to L. D. process from the 
basic open he~rth process. The L. D. 
process give. greater economies in the 
conversion of scrap to steel. The pro-
dllCtion of pig iron in Japan hal allo 
increased, and this is an alternative 
malerial for scrap in steel m.king. 

(b) Yes, Sir. 

(c) Tbe Government are encouraging 
tbe Metal Scrap Tradinll CorpOration, 
through wbicb all scrap exports are cana-
lised, 10 explore alternative markets for 
Indian scrap. In fact, a dele,ation of this 
Corporation has just returned from a 
survey of various Soutll-east AsilQ 
marllets. " 




